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(b) The Indian High Commission ir. 
Karachi have been asked to urge the Govern­
ment of Paltlatan to expedite their reply. 

lland-PoUDcled Rice 

•,µ. Shri Madiah Gowda I Will the 
Minister of Production be pleased to refer 
to the reply given to Unst11r� Question 
No. 742 on the 5th April, 1956 and 1tate : 

(a) the extent to which each one of the 
development programmes initiated for in­
creded production of hand-pounded rice 
baa been given effect to ; and 

(b) the quantity ofrioe produced durina 
the year 1955-56? 

Tbe Parliamentary Secretary to the 
M1nllter or Pl'oduc:tion (Sbrl R. G. 
Dubey) 1 (a) A statement is laid on the Table 
of the Lot Sabha. [See Appendix V, an­
nexure No. 53]. 

(b) Final estimate of total production of 
rice worlca out to twenty-five millions four 
hundred and seventy-four thousand tqns. 

Manufacture of PriDdn1 Machlnu 

•,33. Sbrl Wodeyar I Will the Minis­
ter of Work•, Houaln1 ud Supply be 
pleased to state : 

(a) whether a contract for Printing 
Machinca has been concluded by Govern� 
ment with a Kettering (Norttaunptonshire 
firm ; 

(b) if so, the total cost involved; and 
(c) when these machines are expected 

to be delivered ? 

The Parllameatar)' Secretary to the 
Mlalater of Works, Houaio1 and Suppl)' 
(Sbrl P. S, Nukar) 1 (a) No direct con­
tract has been plaoed with a Kcttcrina firm 
for printing machinery but a contract haa 
been placed on • Calcutta firm for 22 Rotary 
prlntina machines manufactured by a Ket­
ccrina firm. 

(b) 22 ·68 lalilis. 
(c) The delivery is expected to commence 

18 months from the date of the placina of the 
order and would be completed in 30 months. 

All India Radio 
•9.u. Shrl Chudak1 Will the Minis­

ter of lnformatJon and Broadcudq be 
pleased to state: 

(a) whether only Government offidala 
arc allowed to speak: about the Five Year 
Plana over the All India Radio: 
., (b) whether the All India R¢io have 

any plan to invite kadintl economists, 
induatrialiets and public leaden to apcak 
on the formulation a.nd progrctt of the Plant; 

(c) whether the speeches of Govern­
ment plannen broadcast from Delhi are 
always in Enallah; and 

(d) whether the All India Radio con­
tcmpla� broadcasting such spcechce In 
Hindi and also in other regional languages? 

The Mbtiater of Informadon and 
Broadc:utin1 (Dr, Keakar)1 (a) No, 
Sir. Both officials and non-officwa are 
invited to broadcast on the Five Year Plan. 

(b) Broadcasts by such persons have 
been and will continue to be arranged. 

(c) No. Sir. The broadcasts arc 
arranged both in English and other Indian 
languages. 

(d,) Does not arise. 
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Evacuee PropertJea io Sauruhtra 

•936. Shri S. C. Samaatas Will the 
Minister of RelutbWtadoa be pleased 
to state: 

(a) whether the rr evacuee ,propcrtict 
in Sauraahtra have been classified as allot­
able and non-allot.able; 

(b) if not, the reasons thcn:for; 
(c) whether many separate buildin11 

or the separate portions of some evacuee 
have been valued together; and 

(d) whether this is accordina to evacuee 
property rules ? 

Tbe Mbaleter of Rehabllkatloa 
(Sbrl Mehar Chand Jehanna), (a) and (b). 
TIie valuation of evacuee properties in 




